Rs. 500 crore special Centrally Sponsored Scheme

for naxal affected States

1601. SHRI MANGALA KISAN: Will the Minister of HOME AFFAIRS be pleased to

state:

(a) whether it is a fact that the Centre has approved Rs. 500 crore special Centrally

Sponsored Scheme for naxal -affected States to improve infrastructure for policing;
(b) if so, the details thereof;
(c) how many districts in the country are affected by the above menace; and

(d) the details of infrastructure that is proposed to be developed in the states of Orissa

and Jharkhand to control this menace under the above project?

THE MINISTER OF STATE 1IN THE MINISTRY OF HOWME  AFFAIRS
(SHRI AJAY MAKEN): (a), (b) and (¢) An outlay of Rs. 500 crore has been provided under the
scheme of Special Infrastructure (SIS), launched in 2008-09, for the Eleventh Plan period. The
scheme aims at filling critical infrastructure gaps in 83 districts of Left Wing Extremism (LWE)
affected nine States i.e. Andhra Pradesh, Bihar, Chhattisgarh, Jharkhand, Madhya Pradesh,
hMaharashtra, Orissa, Uttar Pradesh and YWest Bengal.

(d) Upgrading existing/alternate roads/tracks in inaccessible areas, secured camping
grounds and helipads at strategic locations, secured Police Stations and Police Outposts and
critical needs specific to the areas are some of the broad categories of works that have been

taken up in Orissa and Jharkhand.
Loopholes in the security plan of airport express line

1602. SHRI T.M. SELVAGANAPATHI: Wil the Minister of HOME AFFAIRS be pleased to

state:

(a) whether it is a fact that Government has found certain loopholes in the security plan
of the Airport Express line and asked Delhi Metro Rail Corporation not to operationalise it unless

it meets the safety standards;
(b) ifso, the details thereof;

(c) whether it is a fact that the concessionaire, Delhi Airport Metro Express Private Lid.

intend to use private guards instead of specialized CISF personnel; and
(d) ifso, whether Government had asked them to use the specialized CISF personnel ?

THE  MINISTER OF STATE 1IN THE  MINISTRY OF HOME  AFFAIRS
(SHRI MULLAPPALLY RAMACHANDRAM): (a) and (h) As and when any loopholes are found

in the security of vital installations, including Delhi Metro, the same are brought to the notice of
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the concerned agencies for plugging these loopholes. However, no advice has been given by the

Ministry of Home Affairs about not operationalising the Airport Express Line.

(c) and (d) As per the Concessionaire Agreement, the Concessionaire shall engage the
CISF, a Government Agency, or other approved security agency to provide gualified staff and
security equipment for the operation of DMRC security procedure for passengers and baggage
entering Stations. However, final decision in respect of the security of the Airport Express Line
has not been taken.

Paying tributes to persons who fought for independence
1603. SHRI MOHD. ALI KHAM:Will the Minister of HOME AFFAIRS be pleased to state:

(a) whether Gowvemment is paying tributes to the persons who fought for the
independence;

(b) if so, the details thereof like the benefits given to their families in the Eleventh Five

Year Plan, year-wise and State-wise, especially for Andhra Pradesh; and
(c) the amount allocated and spent for such persons/scheme during the period?

THE MINISTER OF STATE 1IN THE  MINISTRY OF HOME  AFFAIRS
(SHRI AJAY MAKEN): (a) and (b) The Government has been implementing welfare schemes
including the grant of Swatantrata Sainik Samman Pension for the benefit of the freedom
fighters. The details of pension and other facilities provided to the freedom fighters and their
families, are given in the Statement ( See below).

(c) The details of expenditure incurred during the last three years on account of pension

and Railway Passes to freedom ﬁghters/their dependants are as under:

Year Pension Railway Passes
(Rupees in Crore) {Rupees in Crore)
2007-08 504.05 29.48
2008-09 691.23 05.00
2009-10 818.55 34.98
Statement

The amount of pension payable fo freedom fighters

sl Category Rate of monthly pension

No. 1.8.2010 (Rupees)

1 2 3

(0 Ex-2Andaman political prisoners 7,330/~ + Dearness Relief @) 123%
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